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b\ ] - Vidhan Sabha Question
Immediate/Out Today

Govt. of National Capital Territory of Delhi
Office of the Commissioner Food Supplies and Consumer Affairs
K-Block, Vikas Bhawan, I.P. Estate, New Delhi — 110002

(Coordination Branch)
e-mail:-fsocoordination@gmail.com

File No. F.3/F&S/DLA/Coord/2021 [00). Date :- 03 fo1] 2022
To

7/@\;. Secretary (Question Branch),

Delhi Legislative Assembly,
Old Secretariat,
Delhi-54

Sub:- Delhi Legislative Assembly Starred Question No. 24 asked by Sh. Vishesh Ravi, MLA due
for answer on 04/01/202%-

Sir,
With Reference to above cited subject, | am directed to forward herewith 100 copies of

reply of the above question, duly authenticated by the Competent Authority.

Yours faithfully,

(Ajay Kunvdr Sinandi)
Asstt. Commissioner, F&S

File No. F.3/F&S/DLA/Coord/2021[001 Date :- (% [0l [ 2012

for information: o .
Copy Hirector, Directorate of Information and Publicity, Government of NCT of Delhi, Old

secretariat Delhi along with 150 copies of the reply of above referred DLA Starred question of
ec

distribution of the House.
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The Commissioner

‘Central

Food & Supplies Department
K:-Block, Vikas Bhawan,I P Estﬁte

New Delhi - 110002 ,
SubjectHea _g:f’-l?ag;ck.;dt‘mtfonrsards;eapp}!caﬁenss:tto.m;.-Ka@gEB'a_.Q'h? constituency:

Several applicants of new ration-cards have approached me for their appiications pending
with-your office for 2-3 years. . '

1 understand that more than 1 600 cases of ration- cards ara pending with your office:and.
several more at DGRO. Due fo the pravailing, Covid-19:endemic, people are goingthmwgh

hard times and delay in-getting ration cards isfurther adds to thexr woes.

-

o | request you to-dook infothe matter and get claared the pending cases ai your earlest.

»Sime*x; Q

(V':shesh Ravf)
MLA, Karol Bagh Ccnsﬁtuency

AC-23
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OFFICE OF THE FOOD & SUPPLY-OF: F DELHI )
'Mig;;g%:mpf’&‘5'“""'“’0"”CER;-cmcte:-za., KAROLBAGH
1ATA RAMESHWARI NEHRU NAGAR, NEW DELHI-110005
NO.FSO/C-23IKB2020/4D% " pue 1§

T-D;

The Hon'ble MLA

Karol Bagh constituency;

New Delhl 05,

Subject == Actlon taken.on the DO fetter no.116163 dt 20/10/2020 and 116431, dt 18/1F/2020

regardingthe Grievance:of SmitSarla: Ranl.

Sit,
On the subject clted above actlon taken report regarding the grievance of smt Sarla Devl
antl brief chronology-of case are as under.
20 regarding the grievance:of
entral dt 28/10/2020. {Copy-
1ill 2013, An

1, Ateférence fram your office vide:ref no 116163 dt 20/10/20
Smt Sarla Ranl. was recelved In this affice vide diary no 662/AC ©
‘attached). I her Grievance Smt Sarla Rant stated that she have recelved ration
employee of the-ration: office hias denled ration on:this card and. asked to-apply fora new ration
: tarﬂ.'She;hag-.appliediifor the ration:card. & p'erzso\n'-came-taher:-hojus‘ef.for-thef-l'nspeciionaa nid-asked
for a bribe for clearing the ap p‘lliatlon'.v,s’hé denied for-the bribe-and her application was refected
‘because there is asgqvtempl_oyeeIn%'her:'faml!y; icop_y;affh.er com plaintis attached)
he NFS portal by entering-her Aadhar card no. It was.
found that her-ration. ¢a rd'was. :cancetle_dﬁ on 15/09/2014 by the then F$0. There:was no specific
reason found for the-reJection of her application. Copy. of status report of her application is.
sttached. We have-written' 3 letter to Smt Sarla Rani vide letter 0o 411 dt 10/11/2020 wherein
she'was requested to file-the application addressed to the DGRO along with latest electricity bill -
and coples of Aadhar card so that her card-may be restored but the létter was recelved:back:as
undelivered. (Copy: attachied] We: have salso sent the copy of the same to your office for
Information. We also tried to contact but her phone was sounding as

temporarily out:cf service:

2. Accordingly her status:was checked on't

her-on the:given number

fice vide-ref no 116411 dt 18/11/2020
from F&S officer 1s unsatisfactory and
y for moriths during

nd D.0 letter is:received from your of
d that the response
Sarla Rani has been delayed intentionall

3, Now this seco
Copy attached) whereln it Is state
unacceptable as the 3p plication from
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the ime of pandemie. It wasrequested:/n the.D:0 letier Lo nssls-t,s-ar,l‘a_;;n-an’l-‘tonc_t;hcr"r\atl'o‘n.cafd
4 andto conduct aninquiry agalnst the officer for-asking bribe and harassing senlor cltizen:

4 Accordingly we:agaln:teledita reach her through telcphane-on 16/12/2020and 17/1 2/1929 '
bt hir-phone s scunding as emporatly out of servees it s further-submitied 1B e
-application of Smt: Sarla‘Ranl was refected In the year 2014.-At prosent therd 1500 o % Sm_l
sarfa-Rontis: pending wilth. us, As she has.not applled for the restoration the card no 'f‘;“-“‘l e wa;
conducted by the BSE In. recent months. We ‘have tried: so.many times to contact. her ‘h,ouﬂ
“telephone but-every time her-phone was sounding a3 out of sorvlce We'have also writien: slatiee
to her'butit'wasrecelved back as:undellvered.

Further itis:submitted that fs‘he.may.-a_apeaiﬁtu.-’the{qenoiADM central who'ls the ?PP“"?‘?'?_
authority for the restoration of the cancelled/refecte ration card for the Karol Bagh '_‘5°“§-““."e"‘f7;
situated at 14, Darya:Gan], New:Déalhl-110002, We can process her application2s 5000 asorder or

the:appellate authorityisrecelved Inour offlce:

z ‘ : Yours falthfully

_Entlfasiabﬁ.vei

‘FO00D & SUPPL " OFFICER
CIRCLE-23, KAROL BAGH

NO.FSOIC-23/KBR020M3 ~ Dated 4 \W\mﬂ

Copytos

1. PAtoCommissioner,Food & Clvil Supply:
2. Assistant Commissioner, District Central,
3, Assistant Commissioner; Vigilance Branch.

FODDE SUPPLY OFFICER
CIRCLE-23, KAROL BAGH
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o GOVT. OF NCT OF DELHI.
OFFICE OF THE FOOD & SUPPLY OFFICER, CIRCLE:23, KAROL BAGH
MATA RAMESHWARI NEHRU NAGAR, NEW.DELHI110005
16, '
The:Hon'ble MLA
Karol Bagh-constituency,
New Delhi <05,

2021 from your oifice

Sublect:- Actiontakenreport regarding D.0letterno 1204914 dt09/41/ m your offlce
Ngardlng’.’thea’rlconslﬁer:flon'.ai;prévluus!y-’c_ahce'll'efd.c'a(d=dl;s-enen::p‘pllc_ant_s.an the detalls.of

pending ration cars applications Incircle-23, Karol Bagh.

‘Respectedslr,
{thas the reference to 1he D.0. letter:no 119784 6t 00872021 from Your office a,ddrejs.;"ed\ _
to \h'efi'torhmis‘siqner,':?fbodi-.& tivil supply JVidewhich the documents :Qf»-seyen‘va_‘_pp'ﬁcants Vforw'a'rdéd :
':for-nece‘ssary-.a.:t_ibn?'»ihoh:iraﬂowscardsl'arsgllevanons- have been rejected Inthe past for the varlous
‘teasons. It was:also desired I the letter to shire the detalls 6t pending ration cards application
pertaining'to cifcles23,Karol Bagh
Accordingly;. It Is; submitted that. twenty one 'appll'cat_lb;rs'e,of cancelled cards -h?".ei_;?““l
forwarded:to-the ADM/DGRO central vide Jetter no 688 dt 20/12/2021 ‘-for_'thé‘jf econsideration
including the seven ‘application forwarded from your office; However 2§ per NFS portal there are
1269.applications for:fresh.ration card’si'siibWing-.pendlng»l'n dlrcle-23, Karol Bagh.
The:statusis submitted for your kind Information:

Yours faithfully

£00D-E§UPPLY OFFICER
CIRCLE-23, KAROL BAGH

Copytes L
1, JAC;Gent'ra’l:sfqrinfonh_atibn.
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